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MOre power. to BaIIwa, Protectioa 
Foree 

*244: SHRI JHANDHANA roo-
JARY: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether Government are con-
sidering a' proposal to give more 
powers to Railway Protection Force 
to deal with anti-social activities in 
railways and prevent pilferage; end 

(b) if so, the details thereof. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) The proposal 
to give more powers to Railway Pro-
tection' Force was considered and 
dropped. 

(b) Does not arise. 

Functioning of Wagon Producing 
Units 

*245. SHRI CHINTAMANI PANI-
GRAHl: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether it is a fact that wagon 
producing units in the country have 
not been functioning well; 

(b) if so, the reasons therefor; and 

(c) what steps have been taken by 
G.:>vernment to remove bottlenecks 
to enable wagon producing units to 
accelerate supplies? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (8) and (b). The 
level of out-turn has been generally 
. satisfactory, but for a marginal short_ 
fall of about 12 per cent due mainly 
to problems like power .. cuts and 
Iubour trouble in lome of the units. 
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(c) Whenever problems like shor-
tage 01 power, labour trouble etc. 
were brought to the notice of Minis-
try of Railways, prompt action was 
taken to bring these to the notice of 
the State Governments fOr taking 
suitable remedial action. The sup-
plies of critical items are being re-
gularly monitered to ensure ade-
quate and timely supply either 
through indigenous sources or 
wherever inescapable through im-
POrts. 

Bosting. up oi Shipping in the Gulf 

*246. SHRI GHUFRAN AZAM: 
Will the Minister of SHIPPING 
AND THANSPORT be pleased to 
state the steps being taken by -Go 
vernment to boost up shipping in the 
Gulf after the war? 

THE MINISTER OF SffiPPING 
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): Government ere 
keepjng close watch over the situa-
tion in the Gulf and appropriate. 
action will be taken when the situa-
tion stabilises. 

Link up of Calcutta-Howrab 
. Suburbs 

*265. SHRIMATI GEETA MUK-
HERJEE; Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether it is a fact that his 
Ministry has received five proposals 
to link up Calcutta and Howrah 
suburbs by extending and renovat-
ing some of the existing lines sO as 
to relieve the trafRc congestion in 
Calcutta; 

(.b) whether those are under 
examination by Rail India Technical 
and Economic Services Ltd; and 

(C) if so, by what time the Reilway 
Board is expected to decide on them? 

THB DEPUTY MINISTER IN THE 
MINiSTRY OF RAILWAYS AND· IN 
THE DEPARTMENT OF PARLIA-

MENl'ARY AFFAIRS ,(SHRI MAL-
LIKARJUN): (a) Yes, Sir. 

(b) No, Sir. 

(c) Does not arise .. 

Providinl speed breakers in Soul.h 
Delhi Colonies 

220l. SHRI ~  H. MOHSIN: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it is a fact that the 
planners of the Delhi Administration, 
P.W.D. rOad taking of from Rao Tulr 
Ram Marg to the Outer Ring Road 
leading to Dhaula Kuan, New Delhi 
and flanked on one side by Street 
No.2 of Shanti Nike"tan and Anand 
Niketan and the other by South Moti 
Bagh and Nanakpura colonies did 
not provide for any speed breakers 
on it; 

(b) whether in view of the high 
density of traffic, it is very hazard-
ous to cross the road; 

(c) whether the level of this road 
beyond 2/22 Shantiniketan, is low at 
many places resulting in the stagna-
tion of water and causing an environ-
mental 11azard; and 

(d) if so the action which Gov-
ernment, ~ o e to take to set mat-
ters right in the above direction? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPI'ING AND 
TRANSPORT (SHRI BUTA SINGH) : 
(a) to (d). Yes., Sir. No Speed Brea-
kers have been provided on this 
road. As a matter of policy, speed-
breakers are not provided as they 
restrict free :flow of trafRc and cause 
damage to vehiCles. This road is a 
Zonal road having a carriageway 
width to 22 ft. and traffic density is 
not very high. The road does n01 
have any'· low lying portion. However -
efforts are being made by the DeIhl 
Administration to imprOve the d i ~ 

age Of the road to avoid stagnation 
of water. 




